SLP(C) No. 1721 OF 2000

| TEM No. 1 Court No. 11 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.1721/2000

(From the judgenent and order dated 09/11/1998 in OSA 14/97
of The H GH COURT OF H.P AT SHI M.A)

ASI A RESORTS LTD. Petitioner (s)
VERSUS

M S. USHA BRECO LTD. Respondent (s)

(Wth prayer for interimrelief)

( Wth Appln(s). for anendnent of the petition and c/d in filing
original arbitration appln. and for permssion to file reply on

behal f of res. to the appln. for anendnent of the SLP and appl n.
for ¢/din filing original arbitration appln.)

( For Final Disposal )

Date : 14/08/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE K. G BALAKRI SHNAN

Rohi nt on Nari man, Sr. Adv.
Arvi nd Kumar, adv.

Mani sh Shar na, adv.

Suj at a Kur dukar, Adv.

For Petitioner (s)

S5

For Respondent (s)

=

Suman Jyoti Khaitan, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Not this week.

(Suman Wadhwa) ('S. Mal kani)
Court Master Court Master



